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Stamp in the Iron Ore Mine H«ad» 
in Mayurbbanj

4880. SHRI  M.  RAM  GOPAL 
REDDY :  Will the Minister of STEEL
AND MINES be pleased to state :

(a) whether the iron ore mines  heads 
in Mayurbhauj die threatened with aslump 
and

(b) if vo, the reasons therefor and reme­
dial measures taken ?

THE MINISTER OF STEEL AND 
MINES  (SHRI BtfU  PATNAIK) :
(a) and (bj.  Consequent  to fall  in
demand u a fccquel to the world-wide 
recession jn steel industry, the off-take of 
iron ore from Mayurbhanj mines for export 
ban gone down.  The internal require­
ment has, however, remained constant. 
The Minerals and Metals Trading Cor- 
portation hope that with revival in steel 
production, the despatches from these 
mines will also pkk up.

N.C.C. Gommiaaioacd Oiewi

4881.  SHRI NATHU  SINGH 
Will tbe DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE be 
pleased to state:

(â whether part-time N.C.C. Com­
missioned officers  working in  Higbn 
SlHariary Schools are entitled lor Identity

(b) whether they are authorised for 
purchasing from Military Canteens etc; 
if not why;

(c) whether the names of N.C.C5. part- 
time officers is published in the list of 
Gazette Notification. if so, is he entitled 
for attestation ?

THE DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE (SHRI 
JAGJIVAN  RAM) : (a)  Identity
cards  arc  primarily  needed  for 
employee*  m  establishments,  where 
far security reasons entry is required to 
be kept restricted.  Since the sphere of 
activity of the part-time NCC officers is 
mainly confined toeducational institutions, 
jyme of Identity cards to them has not been 
found necessary.

(bl Except liquor, imported and speci­
ally allocated items, scooter* and refrige­
rators. NCC part-time officers are entitled 
purchase all ty pcs of stores from the 

Military Canteens.

(ct All events concerning appointment 
piomotion or discharge of NCC part-time 
offirers are notified in the Official Gazette. 
These oOicers.arc ajso authorised to attest 
true copies of testimonials/certificates.

Purchase of Aircrafts by 
Ministry of Agriculture from 

HAL

}08i. SHRI C. N. VISVANATHAN : 

SHRI S. JAGANNATHAN :

Will the DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE he 
pleased to state :

(a) whether it it a fact that 100 agri­
cultural aircrafts were contracted to be 
purchased from Hindustan  Aircraft by 
Agriculture Ministry;

(b) if so. bow many airci aft wrre manu­
factured and bow many taiiu tklivcij 
of; and

(c) the reasons foi uon-obser\ance of 
contract, if any ?

THE MINISTER OF S l'ATE IN THE 
MINISTRY OF DEFENCE  (PROF. 
SHER SINGH) :  (a> Yes, Su.

;b) 39 aircraft were manufactured upto 
31-3-1978.  Of these, deliicry of only 
31 has been taken so far.

(c)  Production of this aircraft was dis­
continued with effect firom 1-̂*1978 M at 
present there is no demand  tor this type 
of aircraft.




